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coRAM: present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM.ORDER SHEFTI OF THE HEARING OF MUMBAI BENCH OFTHE NATIONAL COMPANY LAW TRIBUNAL ON I8,O9,2dI;

N TION C PA LAW TRIR NAL
MUMBAI BENC MUMBAI

NAME OF THE PARTIES: National Gas Agencies
V/ s.

Janata Chemicals pvt.Ltd

SECTION OF THE COMPANIES ACT: I & Bp Code 2016
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At request of the parties, list thjs matter on 20.9.2012
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